Factual and Action Taken report in the matter of Haider Ali Vs Commissioner, Nagar Nigam, Alwar &
Ors Original Application No. 205/2024 (CZ), Hon’ble National Green Tribunal (NGT), Central Zone
Bench, Bhopal.

1. Background

In the case filled by Mr. Haider Ali against Commissioner, Nagar Nigam, Alwar& Ors. Before the Hon"ble
National Green Tribunal (NGT), Central Zone Bench, Bhopal the applicant raised the issue related with
non-compliance of Solid Waste Management Rules, 2016 in the Municipal Corporation Alwar.

2. Order

Hon"ble NGT, Central Zone Bench in its order dated 30/08/2024 has directed as inter-alia follows:
“...6. We deem it just and proper to call a report on the matter in issue in present Original Application,
from a Joint Committee consisting of:-

i. One representative from District Magistrate, Alwar, Rajasthan.
ii. One representative fromState Pollution Control Board, Rajasthan.

7. The Committee is directed to visit the place and submit the factual and action taken report within
six weeks. The State PCB will be the nodal agency for coordination and logistic support...”

Accordingly, District Magistrate, Alwar vide letter dated 15/10/2024 nominated Sub District
Magistrate, Alwar as representative on the behalf of District Magistrate. Copy of letter dated
15/10/2024 enclosed as Annexure-1

And whereas, Regional Officer, RSPCB, Alwar nominated on the behalf of Member Secretary, RSPCB
vide their letter dated 24/09/2024 enclosed as Annexure-2.

3. Joint Committee visit

In accordance with the aforementioned order, following officials/persons held a meeting and
conducted joint visit of Residential wards & Solid Waste transfer point and Municipal Solid Waste
Processing site, Alwar on 18/10/2024.

i. Sh. Pratik Juikar, IAS, Sub-Divisional Magistrate - City Alwar as representative of District Collector,
Alwar.

ii. Sh. Deependra Jharwal, Regional Officer Rajasthan State Pollution Control Board, Alwar, as
representative of Member Secretary, Rajasthan State Pollution Control Board, Jaipur.

4. Observations

Representative of Nagar Nigam, Alwar name Sh. Khemraj Meena (Executive Engineer) reported that
there are a total of 65 wards in Alwar city, which are divided into 03 zones for cleaning work. A total of
24 wards are located in zone number 01 & a total of 24 wards are located in zone number 02 and a
total of 17 wards are located in zone number 03. The contract for cleaning work of all the three zones
has been given to different contractors. In which the contractors have employed 11 sanitation workers
for cleaning work in each ward and 6 permanent sanitation workers of Alwar Municipal Corporation
have been employed in each ward, who are made to do cleaning work every day for monitoring of
these, zone wise zone in-charges and about 25 acting sanitation workers have been appointed in the
65 wards. Municipal solid waste is collected from door to door by from 65 wards of Alwar city by
running auto tippers and then transferred to garbage transfer station, transfer station has been set up
near Ambedkar Nagar, Alwar to collect all the garbage of the city, where segregation of materials &



plastic take place, after material segregation waste is transferred to Municipal Solid Waste Processing
Plant situated at near village Agyara where further processing of MSW take place.

Representative of Nagar Nigam, Alwar reported to joint committee that about 30 km of main roads of
Alwar city are being cleaned daily by 04 road mechanical sweeping machines. The legacy waste volume
located at Goleta was 1,05,732 cubic meters, which has been 100 per cent disposed of. Moreover, a
state-of-the-art park has been proposed to be developed on this cleared site.

In order to take Alwar to new heights in the “Swachch Survekshan 2024" District Administration has
launched "Atulya Alwar Abhiyan" on 2nd October 2024 with Clean Alwar as its first pillar. As per
directions given by District Collector, it is planned and phased manner. 3 IAS officers, 4 RAS officers and
16 officers/employees of the Municipal Corporation have been deputed in 65 wards to daily monitor
the cleanliness. The work is being done by taking photographs before and after the cleaning. District
administration has also launched a unique public grievance redressal portal cleanalwar.in for
resolution of any complaint regarding cleanliness within 24 Hrs. As of 20.10.2024, this portal has
received 1071 complaints out of which 1023 have been resolved. (Action taken report and
photographs submitted by Nagar Nigam enclosed as Annexure-3)

Observation of residential wards: -

During joint visit on dated 18/10/2024, residential wards (Jublibas circle, near mahawar dharamshala,
Near Nehru park, Near Nangli circle and near Ashoka talkies) were inspected randomly and during visit
it was observed that Nagar Nigam, Alwar has maintaining cleaning of wards and transferring municipal
solid waste to transfer points. Nagar Nigam, Alwar has provided warning boards to stop throwing of
garbage along road side. Representative of Nagar Nigam reported that the work of cleaning the drains
located in the city is being done regularly by the Nagar Nigam, Alwar and during joint visit the drains
are found clean and observed that in compliance of directions given by District Collector, Alwar
regarding clean city, special attention is being paid by the employees of Municipal Corporation (Nagar
Nigam), Alwar to ensure that no drain is blocked. (Photographs taken during joint visit are enclosed as
Annexure-4).

Observations of Solid Waste transfer point: -

Municipal solid waste generated from Alwar city is collected from door to door and then transferred
at site situated near Ambedkar Nagar, Alwar, where segregation (material, plastic) take place and then
waste is transferred to MSW processing site through designated vehicles, near village Agyara for
further processing. During joint visit of this transfer point, it was observed that tin sheds have been
used as walls of the garbage transfer point, which has been damaged, due to which animals enter
there and there is also a possibility of fire due to external reasons. Nagar Nigam Alwar has charted out
a plan to shift and enclose this transfer point to avoid animal entry and open waste dumps.
(Photographs taken during joint visit are enclosed as Annexure-5).

Observations of Solid Waste Processing Plant: -

1. During inspection processing site was found operational and engaged in processing of municipal
solid waste.

2. During visit it was observed that 1-Ballistic machine was found installed and operational and
engaged in separation of solid waste and plastic waste. And 1-Ballastic & Tromal Machine was found
installed but tromal machine was found non-operational due to mechanical issue.



3. During visit fatka machine/ plastic cutting machine and manure manufacturing plant was found
operational.

4. During visit Ballastic Separator, Compositing & Fatka machies were found operational and engaged
in processing of Municipal Solid Waste.

5. Representative of Nagar Nigam, Alwar informed that the work of waste disposal has been fully
started in MSW site and soon the collected waste will be processed and disposed scientifically.

6. Photographs taken during joint visit are enclosed as Annexure-6
5. Action taken by Rajasthan State Pollution Control Board: -

Rajasthan State Pollution Control Board has conducted surprise inspections of Municipal Solid Waste
Processing site several times in last 02 years (inspection dated- 21.09.2022, 24.11.2022, 29.05.2023,
21.09.2023, 30.10.2023, 15.01.2024, 28.05.2024) and during each of the aforementioned inspections,
the site was found non-complying with the provisions of Solid Waste Management Rules,2016 and
recently RSPCB Head Office, Jaipur has issued Show Cause notice vide letter dated 03-09-2024 for
intended directions for depositing interim imposition of environmental compensation under the
provisions of Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention & Control of
Pollution) Act, 1981 and in compliance of orders of Honourable Supreme Court in Civit Writ Petition
No. 375/2012 Paryavaran Suraksha Samiti & Anr. Vs Union of India & Ors. And Honourable National
Green Tribunal in Original Application No. 606/2018 - Compliance of Municipal Solid Waste
Management Rules, 2016. Action taken by RSPCB enclosed as Annexure-7.

6. Conclusion: -

For past non-compliances Rajasthan State Pollution Control Board has issued Show Cause Notice (letter
dated 03.09.2024) for intended directions for depositing interim imposition of environmental
compensation of Rs. 77 lacs for non-compliance of 616 days on the basis of “Polluter pays Principle™*
. Copy enclosed as Annexure-8.

It is evident that Nagar Nigam, Alwar has undertaken significant measures to address municipal solid
waste management and overall cleanliness in compliance with the directives issued by the District
Collector under the "Atulya Alwar Abhiyan." The division of the city into zones, appointment of
monitoring officials, and active use of sanitation workers are commendable.

b EEZ,

(Pratik Juikar) (Deependra Jharwal)
Sub-Divisional Magistrate, IAS SEE and Regional Officer
Alwar RSPCB, Alwar
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. Rajasthan State Pollution Control Board

Headquarter, 4, Institutional Arca, Jhalana Doongri, Jaipur-302004

Phone : 0141- 2716804, 2716800  c-mail : member-secrefary@uepch.nic.in
Helpline No. : 0141-2716877

No. F.10 (642) RPCB/Legal/NGT/2024/ \\oo -~ 1o | Date: 2409|241y

Regional OfMicer,

Rajasthan State Pollintion Control Doard,
D-Block | Ambedhar Nagar
Alwar-301030

Email: - ro Alwar@gmail.com

Subject = Reparding Hon'ble National Green Tribunal, Bhopal order dated 30.08.2024 in Original
Application No. 20572024 (CZ)), Haider Ali V/s Commissioner, Nagar MNigam, Alwar & Ors.
Sir, . -
With reference to above subject matter, it is to inform that the Hon'ble NGT has passed an
order dated 30,02.2024 and directed inter-alia a2 follow:-
6. We deem it just and proper to call a report on the matter in issue in present
Original Application, from a Joint Committee consisting of:-
i. One representative from District Magistrate, Alwar, Rajasthan.
fi. One representative from State Pollution Control Board, Rajasthan.
7. The Committee is directed to visit the place and submil the factual and action
taken report within six weeks. The State PCB will be the nodal agency for
coordination and logistic support.

In light of above Hon'ble Tribunal direction, you are hereby nominated as member of the
committee as well as Nodal officer on behalf of RSPCB with the direction to ensure compliance of
Hon'ble NGT dated 30.08.2024. Copy of Hon'ble NGT order dated 300.08.2024 is being enclosed for
ready reference. ‘

Enclosed-As above
(Vijay N.)
Member Secretary ol

Copy to following for Information and for further necessary action —
1. Dizwict Magistrate , Alwar | Rajasthan

Member Secretary

Signature

ol
Digltally signed by
ecrola
46:35 IST

- Designation /™
Data; 2024.0Q.
Reason; ApproNg;

tef No,: VC55T276
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Factual and Action Taken report in the matter of Haider Ali Vs Commissioner, Nagar
Nigam, Alwar & Ors Original Application No. 205/2024 (CZ), Hon’ble National Green
Tribunal (NGT), Central Zone Bench, Bhopal.

Annexure-3

(Residential Wards of Alwar City)
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Annexure

lLongitude:
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Time: 18-10-2024 16:13
Note: jublibas circle
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'Longitude: 76.616613
‘Elevation: 273.41+5 m
Accuracy:82.5m
‘Time: 18-10-2024 16:24
Note: near nehru park
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Annexure -5 (Photographs of MSW Transfer Point)
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(Boundary Walls of Transfer Point)



Annexure-6

(Municipal Solid Waste Processing Plant)
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Elevation: 265.63t13 m
Accuracy: 3.8 m

Time: 18-10-2024 15:25
Note: MSW AGYARA
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Annexure-7
—_— WHGETONAT, OFTICE
Seirie——— an pstluin S(Ml‘ l’l)“Il“ﬂ!l"(v‘[ﬂlfl‘,ﬂl' Board
SRR T DMlock; Ambedlear Nagar, Alwnr-30700L
\%%ﬁ;ﬁ_tr Vinall raabyar@prnilon  Welistle Mmgg.rﬂl.smmunaﬂn
No EVBROAWAEG-220! [Tl Dufe - b‘"—li\\'c\ 2022
Member Saonetury . . - AGroup-MSW, Cell)

RSICE, Jaipue

Subjest: - Verification report ol MJs M3 Processing Plant (Municipal Councll,
Alwar; Village - Bagmeo, Teltsif— Ramgarh, District: - Alywer

Reference. « Comlaiint veceived thiaugife-fail 29/08/2022 . .
In relerence of above, Inspection of the:MSW processing-plan! was conducted

oo dets ._’!Tmrgﬁﬁ. Copy' of. ispzction -rejiort Is:being ;uclo.sed for kind perusdl and

ne=if 2t Hend Office Jevel a¢-per (hie recomumendation entioved lievein

_ Vour Siricerely,
Trol- Asebove ' ' 5 : E -z

Regianal-Officer

; ' '!.. . : x.-i ,: ‘;I::- ’
et ;L"ﬁﬁ‘ﬂ??’;‘.‘: ot
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Verification Report
MSW I‘l'accss.‘i'ng_plnnt (Munticipal Council, Alwar|
Village ~Bagrameo, Tehsil: - Ramgart(District, - Alvzar

The aforesaid mimicipal solid waste (MSW) ;;mcc.ssing plant was visiled by board officials
on date 21/08/2022 to verily the latest status of MSW prooc.ésiug plant operaled Ly Municipal
= Coancil. Alwar and the conlents of complaint letier received from ministiy of forest &
Environment, Govt of Rajasthan regarding 'pmh]cms of flies & odour faced by people near
\':].Iasc bagadmeo. '
-Status- Consent'o Establish under the provisions af the Waler Act’1974. has been accorded lo
the fazility operator ie. Mys Roliz India Wasle Management Pvi Lid vide Head Office letter nos -
:"(hﬁ’\’\’)mlwar (Ramgarh) f5(1)f2020-2021f3851 -3853 dated 09/11/2021 for City compost @
T3 TFD and Refuse Derived IFlIcI‘ (RDF) - 75°TPD, which is valid up ta 3 UO'?!Z’OZE:
.Consent to Establish under the provisions of fhe Air Acl'81 has been accorded to {he Facility
" operelor e, Mfs Rollz India Wasle Management Pyt Lid <vide "Head Office letler no.
* . B(MSW)/Alwar (Ramgdth) /5(1)/2020-2021/3854-3656 daled 09/11/2021 for Cily colupost @
".*7T5TPD and Reluse Derived Fucl (RDF) + - 75 TED, which is valid up to 31/07/2026. '
" MJs Rollz India Wasle Ma.:w.gcmcnl Pvi Ltd lins Consenl to Establish for MSW ;:;mr:éssmg
,fa..v-ﬂu} of 150 TPD. No app'hcnuons for consent to Operale and authorizalion (under MSW)
* “have been sublmuadhy the Nagar Parishad, Alvar,
- . During inspection Slri Saurahh Flant Supervisor was preséni as 1epmcnlalwc of MSW

ﬁm:c.mng sile. During inspection fn[lomn,g observations were made.-
» During inspection representative informed that Municipal council Alwar has developed

e far;iliiy of 300 TPD municipal solid wasle processing plant and M/s Rollz India Waste
- Managerent Pvi, Lid is operaling the plant. However as per record of.Ihis Office facility
operator have Consenl lo Establish for 150 TPD MSW prc-ccssing As per annual report of

_ )car 2021-22 of Municipal Council, Alwur. waste generation i is about 170 TPD, while the
¢ e _Cans-.:nl lo Establish has been obtained for 150 TPD .
.. "Ih!;-.-municlpa_! solid waste collected from households was found spreaded at site. -ﬁ;nim.als
[ . (i.e. dogs and monkeys) were seen roaming on the accumulated yaste heap,
. During inspeclion it was obszrved ‘that'no municsp:ﬂ salid waste pmnmg was undervray,
on}y three employees including plamt supervisor was present, Representalive informed that
lhc)' lave Tolal 3 ‘employces for unning the 300 TPD municipal solid waste pmcming'

plant. 1l wes also observed thal employess have not any knowledge related to how to
process MS\Y wvaste, '

@ Scanned with OKEN Scanner



+  During mspechon il was abserved that there is no séparnte facilily (o treal lhe wel &dry

gmbage and no dedicated anea Jhas been tlcmqjmalcd forwet garbage and diy. gurbage.

»  The waslewas also spread over the m*ul-sidc.lcntii_t_iéflu thie waste site: Some dead animals
weie also disposed outside the boundary & iicfvant of the site.

e Site condition reveals that no segregation of waste Is tuking place neither it is being
poocessed. _ o

« Hoeaps of mimicip:ml solid wasie were lying .l.l‘..cre causing odour and fly nulsance. Site
condition reveals thal MSW Is not b&m,g ir'rdéus‘ad from many days. Represenlative
infornaed that due to clectricity shortage issues (liey are nof able to-ran the plant regularly,
and the same has been canveyed to higher authorities many times, but no action huts been
taken so far. . ‘

« No provision for diversion.of storm wﬁigr.‘gﬁsch_n;"gc drdin gt MSW Site. And 1o [eachnte -

) mﬂﬂﬁﬂl.i-ﬁtﬂil{s were nlso there, fhercby. cansing possibility of contaminating the ground

‘weler k2ble, .

o Boundary well has been provided arcund Uic dumpling site, however some passages were
foundin lhie wnl.l,, )

o -Nun-pmuaablc.-lhﬁug systomTins :-wt been provided al fhe base of wasle :usp:;m! aren.

,:Ci,l:g:_‘t"

. ‘\"‘l (]
D ;
Kevila Feujdar . Rajkuniar Meena
JEZ RO Alwar ) AEE, RO Alwar
Commenl, — As per observation, the: Mnnicighl'Sulid- waste is not being processed properly on

Consent to Estnhlislr-hs};‘o‘ﬂalncﬂ-un{owc'r side and the [acility is opacational
svitloo! Consent lo Operate and Authorization from State Board. So Ervironmenl compensation
insy be impased and show couse notice may be issued to Municipal Council. Alwar for above
mln.mmplimc under he provisions of the Water Act, 1974, Air Ac'81 and E P Acl.

N -
M,
(Sonali Cluﬁrdh:iry]

Regional Ofitcer

regular basis, the
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— REGIONAL O¥ICE

: : Rajasthan State Pollutidn Control Doard
= D-Block, Ambedkar Nsgifr, Alwar-301001
%;%% T E mail- roalwar@gmailcom  Website

No: RPCB/RO AWai/Gi107/ 439 4 Date: L5 } 1 |caoRe.
 Group In-¢hargs (MSW cell : :

Rajasthan State Pollution Conteol Board,
Jaipur B

e

- Subject: - Inspection repon of MSW transfer point, near Henuman Clrele, Alwar
Sir,

In reference of above, site was inspected on dale 24/11/2022. Site verification report is
enclosed for kind perusal and needful st Head OMice level,

Repacds,

Yours Sincerely,
Encl: - As ahove \‘ T
) . (Sonali Chaudhaby)

Regional Officer

@ Scanned with OKEN Scanner



: I‘h':u.r.icipn'l solid wasté uansfer paint nest Hauman Circle, Alwar was visited by
undeusicned Bozrd offizinl on doted 241 (22023 Duting the visiL, it was observed Lhaf
Ay Wunicipel <olid waste was scatiered all over the ploce, the fente (mede of tin sheets)
was damaped ot some places. o
2. During visit, Municipsl solid waslc was burnlng.
3. No rzsponsible person from municipalily was preseatat the site,
4 A lot of smoke was there, the site conditionstevenls that the MS VY was burning from
last 2-3 hours. _
e 5. Doz to heavy smioke, thers was no visibility on the read. Photographs are encloged.
6. Updersigned bos called Nager Perithed official ;-q-scnd fire tender ot site fo contzol
the Tire.

Rezommendation: Since GRAP-I & If are In foree in.Alwar. So it is recommended to
irpos= EC on Municipal Council, Alwar for such non compllznce.

y AL
(Sanali Choudha
. Regional Oificer
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— REGIONAL OFFICE
Rajastlinn State Pollution Control Board
W D-Block, Ambedkar Nagar, Alwar-301001
“ ”r Ts minll- ro.alwit@pemnil,eom  Webslle Wiviy.environ mnenl.rnjusthan.goy.in
Na RPCRRO Alwnr/G-222) (059 Datc - ‘:50\ SNY \10-2:33

Member Secretary

(Group-MSW Cell)
RSPCR, Jaipur

Subjecl, - Verificalion report of M/fs MSW Processing Plant (Municipal Couneil,

Alwar, Village, - ﬁagarinco_ Agyara Tahsil. - Ramgarh, District, -
Alwar
Reference, - Complaint received o1 date 24/05/2023,
Sir
In reflerence of above, lns_pc'ctiaﬁ of the MSW pracessing plant was conducied
on dale 28J05/2028. Copy of ihspection report ig being enclosed for kind perusal and
needful al Head Office fevel,

Yotir Sincerely,

EncL- As above

Regional Officer

@ Scanned with OKEN Scanner



Verification Pepor
MSW processing, plan( (_Mmrir:fpal Council, Awrar)

Villnge ~Nagramen, Azyara

s

Tehsil, - Ramgarh, District, - Alwar

The aforezatd municipal tolid waste (MSW) processing plant was visited by bored of ficiaPs oe
date Z0/05/2028 1o verify the Intest stafus of MSW processing plant operated by Municipal Courci,
Alwar and the contentz of complainl leller received (rom Samaj Sevi Narpuvak Mandal, tiorze
regarding problems of odour faced by peoples of near viliages,

:‘il_nlh_z.f. - Consent to Establish under the provisions of the Water A€ 1974 has been scrppded o (he

faciiity operator ic. M/s Rollz India Waste Manassment Prt Lid vide Head Office letisr e F

(MSW)/Alwar (Ramgarh) /5(1)/2020-2021/3851-3253 dated 09/11/2021 for City compest (@ 75

TPD and Refuse Derived Fuel (RDIF). - 75 TVD, which is valid up fo 31/07(2025.

Consent lo Establish under the provisions of (he Air ActZ1 has besny accorded 1o (he facility opeeator

Le. M/s Follz India Waste Managemen( Pyl Lid vide Head Office latter no. F(M3W)[Alwrzr (Ramgark

15(1)/2020-2021/3854-3856 daled 09/11/2021 for City compost (@ 75 TPD and Refuzse Dazives

Fuel (RDY) . - 75 TPD, whic is valid up 1o 31/07/2026.

M/s Rollz India Wastc Management P¥( Lid has Consant lo Eslablish far pAsW processing faciisty
for city composl @ 150 TPD and RDF (@ 150 TFD. No applications for corsent io Operate ard
authorization (under MSW) have been submmitted by the MNagzar Parishad, Alurar

During inspection Shri Ramavalar Mécna, Sweepar was present as reprezentative of MSW
processing sife. During inspection following observations wete mades..

»  During inspeclion represenfative informed (hat Municipal Council Alwar ka3 developed facility
of 300 TPD municipal solid wasle processing plant and M/s B6liz India ‘Wasse Manzgement Pt
Ltd is operaling the plant. However plant was found non-operational. Eepresentative infarmad
that due fo dispute related with payment of workers of plani 1o company was not in cperation
from last 7 monifhs.

*  During inspection il was observed (lial no municipal solid waste procening was underway.
Only two employees Including guard were pressul. Pepresentative informed fhas wek of
dumping, of solid wasie was done af Ilsis site. No processing of solid waste is beitg done within
premiees.

»  The municipal solid waste collecied ftom houssholds was found s readed at sile Api fi
dogs and monkeys) were seen roaming o the accumulaled wasle f:ap. I =

A=

G Scanned with OKEN Scanner



Comment. - A show cause nolice was also issied for intended directions for

Duving inspection it was observed that there Is 1o separate facility fo treal the wet & dry

Sarbage and no dediented aren hing been demarented for wel

gnthago and dry garbage.
The wasie was

nlso prend aver the road side leading fo the wasle sile,

Site condition revenls thal no segregalion of wnsle is tnking place nelther It I belng processed.

Heaps of municipal solid waste were lying there cnusing odour and fly nulsance. Representative

informed that due 10 dispute velated with payment of workers of planf to company was nof in

aperation fom last 7 months and the same has been conveyed 1o higlier authoritics many tirnes,

but no action hias been Inken so far.

Continuous buming '?t“ the wasle was obscrved at several pockels al

(he sile causing stnoke in
the ambient environment, Representative las failed 1o provide ally reason of fire in solid wasfc.
No water tankers were found deployed during the inspection.

It was also observed that veliloles/irucks carrying lhe waslc from tlic cily were nof covered wilh

the tarpaulin and the waste was also spread over {he road side leading (o the waste sife,

No provision for diversion of storm water discharge drain af MSW site. Aud no leachale

collection drains were also {licre, thereby causing possibility of coilaminating the ground water
teble.

Boundary wall has been provided nréund the dumping sile, however Soine passages were found
in the wall

Non-perineable lining systetn has not been provided af the base of waste disposal area.

Rajkufnar Meena
AEE, RO Alwar

depositing

environmeial compensalion, despite regular follow-up no reply of show cause notice submitted by

Municipal Council, Alwar,_

—

As per observalion, No efforts has been made to process solid wasle generated from cily and only

dumping is being practised at sile.

)

(Sonali Chaudhary
Regional Officer

T T T T ST S T ey r—
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Inspection Report |
MSW processing plant {Municinnl Council, Alwar)

Village— Bagarmeo, Tehsil: - Ramparh, District: - Alwar

i ing plant was visited by

The aforesaid municipal solid wasic (NiS‘l-'j»")HEJOE([:_SSlTCE;ldP B . lilor it
board officials on date 21/09/2023 1n comp in e . Plant operator S
13/09/2023 to verify the current status of MS?W processing pl

su Meena was present at site during inspection. 1 '
E:::lut‘f CIgonscnI: to Establish und;' the provisions oi: the Water Act 1%?4 8;} At:;
Act'81 has been accorded to the facility operator 1.€. M/s Rollz In [1{;1 rash)
Management Pvt Ltd vide Head Office letter no: F(MSW)/Alwar (Tzll)nébarnd |
/5(1)/2020-2021/3851-3853 dated 09/11/2021 for City compost @ 75 a
Refuse Derived Fuel (RDF) : - 75 TPD, which is valid up to 31/07/2026. '

M/s Rollz India Waste Management Pvt Ltd has Consent 10 Establish for MSW
processing facility of 150 TPD. No applications for consent to Operate and
authorization (under MSW) have been submitted by the Nagar Parishad, Alwar.

During inspection Shri Raju Meena was present as representative of MSW
processing site. During inspection following observations were made:-

e During inspection representative informed that Municipal council Alwar has
developed facility of 300 TPD municipal solid waste processing plant and M/s
Rollz India Waste Management Pvt. Ltd is operating the plant. However as per
record of this Office facility operator have Consent to Establish for 150 TPD
MSW processing. As per annual report of year 2021-22 of Municipal Council,
Alwar, waste generation is about 170 TPD, while the Consent to Establish has
been obtained for 150 TPD.
No facility for weighing of municipal solid waste was found at site. Weighing

bridge was found out of order & no records of municipal solid waste collected
and progessed have been made.

~The waste collected recently is being processed & collected separately, separated
heaps of segregated/ processed waste was there.
During inspection it was observed that fatka machine (waste separator machine)
was operational & municipal solid waste processing was done during morning.
Facility has provided a manure making machine, which was found non-
operational.
During inspection it was observed that there is no separate facility to treat the wet
& dry garbage and no dedicated area has been demarcated for wet garb
dry garbage, SliEgErant

Heaps of legacymunicipal solid waste were lying there causing odour and fly
nuisance. Site condition reveals that MSW i 'ing
=iy Is not being processed on regular

o
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e No provision for diversion of storm water discharge drain at MSW site. And no
leachate collection drains were also there, thereby causing  possibility of
contaminating the pround water table.

e Boundary wall has been provided around the dumping site, however some
passages were found in the wall.

e Non-permeable lining system has not been provided at the base of waste disposal
arca.

L

No reply of show cause notice dated 09/11/2022, 09/02/2023 & 23/08/2023 has

been reccived so far,

(Rahul Kumar Azad)
Jr. Env. Engineer

Comment: - As per observation, following deficiencies were observed:-
i. The Consent to Establish has obtained on lower side and the facility is
operational without Consent to Operate and Authorization from State Board

So facility operator is required to obtain Environment Clearance amendment &
CTE and CTO accerdingly, so show cause notice may be issued.

Facility operator has now started the plant but requires more sincere efforts and

requires to operate the plant on regular basis, so environmental compensation
as proposed earlier vide letter dated 09/02/2023 may be imposed.

-
—
-

2T
(Sonali Chaudhdry)
Regional Officer
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lnspection Report- M5V Ruley

. [a. Name of the [ MSW Processing Plant, Municipal Council, Alwar
Municipality: (Operation by ~ M/s Rollz Indin Wastc Management |
Pvt, Lid., correspondence address ~ 107, Scctor 10, |
Raj Nagar, Mear RDC, Ghaziabad, UP 201001)
(Unit ID = 105531) !
b. Address of (he Municipal BEIE?,_EI{J Meco, Alwar, Rujasthan i
Waste  Disposal  Site, | 27.51500000 N, 76.75166667 E '
coordinates of the site I
¢. Khasra number & Village | Bagad Meo !
d. Tchsil Alwar ]
¢. District Alwar |
[ E-mail - _j
g. Fax -
h. Mobile - ’
1. Telephone n::i

3071072023 /

Waler Acl, 1974 -

2. | Date of Inspection
3. | Name and Designation of the | Sh. Ramaviar Meena (Sanitary Inspector, Municipal :
person contacted Council), Mob, No. 9799337607 :
4. |[Datc of commencement of |- A]
facility: ;
5, | Name of | Sh. Manish Kumar (Cominissioner) #_—_]
Commissioner/Chief Mob. No. 7014318447
Executive Officer . i
6. I Name of facility operator | M/s Rollz India Waste Management Pvt. Lud. 1
with address Corporate address - 107, Sector 10, Raj Nagar, Mear |
RDC,Ghaziabad, UP 201001 . l
7. | Name and designation of |- |
person contacted: ‘ .
g. |Population as per 2011 36,74,179 |
census: '
9. | Waste generation per day |-
(Tonne/ Day):
10. | Status of Operation: | Partially operational (only dumping of municipal
operational/ non- operational/ solid waste was being donc).
closed/ any other - If non- :
operational reason and period i,
of non- operation ;
1. | Status ol consent under the o Unit has obuained consent (o establish vide Stare |

Board's letter dated 09/11/2021  lor Cuy

G Scanned with OKEN Scanner
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|

|

-

l’l.‘ Status of consent wnder the
| Al Adt, 19R)

 compost J.":ﬁlm?j TP and RDF @ 75 TPD, same |
ic walid up o to 3072026 or ol |
commencement, whichever is earlier,

o Consent to operate nol obtained.

e Unit has obtained consent 1o cstablish vide State
Board's lettes  dated 091172021 for Cny
compost (@ 75 TPD, RDE @ 75 TI'D and D.G
set (01 No) 6 100 KW, same is valid up tn,
31072026 or  date  of commencement,
whichever is carlier.

» Cansent to operate not obtained.

cdate

l WSt:nus of authorization under

Not obtained.

| MIW Rules
4. | Status of Environment
! Clcarance under EIA

‘ Notification

|

|
|
I
!
|

1\

Issucd on dale 30/06/2011 by SELAA, vide letter no. |
F1(4)/SEIAA/SEAC-Rnj/Sectt./Project/Cat. 7(1)B1
(86)/08-09 for following, with a validity for a period
of 05 years from start of the project:-

« Total Area — 15.69 Ha (Compost plant-I () '_
Ha, Landfill-10 Ha, Green belt and ;
compound wall-3.69 Ha, Open area-1.0 Ha) |

« Composting -75 TPD, '

« Landfill operation-75 TPD,

* 0iID.G.setof 100 KW.

—
|
I
|
|
E

515. Status and verification of
' door 1o dcor

facility for MSW.

collection

Waste being transferred from tansfer stations

located near Hanuman Circle, Ambedkar Nagar,
Alwar.

!16. Swuatus and verification of

segregation facilities
developed for MSW

No segregation facility.

[ 17. | Specific non- compliances if

any, observed during
Inspection:

|
a) As per the annual report of FY 202]-2 411}

submitted by the ULB, average waste generation [

is 170 TPD, however, CTE has been obmuwd.

only for 150 TPD,

Weigh bridge has been constructed but there was 1

no operator and weighing system in the room.

¢) 02 bollistic separators and Ol rotary tramme] -
have been installed but both were in non- |

operational condition since 8-10 months, as
reported.

d) No segregation fucility in the unit. |

€) Solid waste was lying in open and monkeys were
feeding on the waste dumps.
f) No impervious looring wus constructed and

b)

=

[ e P

y - Lt
N o
’l),,g.' o m‘-‘“m

therelure the possibility of sespage of leachate in

\\D
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the inderpround water cannot be ruled out. |
1) No leachate trentment facility provided. '
h) No material recovery facility provided, ‘
1) No demarcation and/or desipnated place were |
decided for prevention ol compostable waste 10 |
other inerl/non-compostable waste, r
§) Nucomposting fucility provided, L
k) No log-book of the waste dumping w;l.‘;~|
maintained. i
) Bad odor was lelt at the site. 1
m) No sufety measures againsl fire |
wereinslalled/taken, |

n) Plantation was inadequate.
0) Unit has provided u boundary wall of approx. 7- |
L 8 feet around the premises. ]

Photographs taken during inspection are attached below:

Tt ';h";'.t-'-;'-'.""-'\::'.?‘i':“i S A R 2 |
S SRE e
R :.'4-&%&&?1‘1 e atsib: ﬂ_x ol T
. hj-\e‘m';\?}*l‘-hﬂi’h‘&‘“f:' -."‘-‘.-"} A g
T

*
=AY
3

r
e s

a " .','i'.'}{'."""")
A L

R

Dama 3 af C
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Inspection Report

O M.SW Processing Plant, Municipal Council, Alwar
Eration by — M/s Rollz Indin Waste Management Pvt. Ltd,

forrespondence address — 107, Sector 10, Raj Nagar, Near RDC,
Ghaziabad, UP 201001) (Unit ID — 105531)

. In order to verify the present status, the Municipal Solid Waste Processing Plant
“:'as inspected on dated 15/01/2024. During inspection, no responsible person was at the
S‘:ltt:‘. however, 02-03 workers were present. Following observations werc made during
Inspection:-

1. The plant was found partially opcrational (as only dumping of municipal solid

wastc was being done).

2. All the material observations regarding processing facilities installed in the plant
and the consent/EC status are same as observed during the carlier inspection dated
30/10/2023.

Following non-compliances were observed during inspection:-
a) As per the annual report of FY 2021-22 submitted by the ULB, average
waste generation is 170 TPD, however, CTE has been obtained only for 150
TPD.
b) Weigh bridge has been constructed but there was no operator and weighing

system in the room.

¢) 02 ballistic separators and 01 rotary trammel have been installed but both
were in non-operational condition during inspection, however, as reported
these machineries were operated 2-3 days ago. Also, heaps of segregated
wastes from the ballistic separator were found at the site.

d) Solid waste was lying in open and monkeys were feeding on the waste

dumps.

€) No impervious flooring was constructed and therefore the possibility of
scepage of leachate in the underground water cannot be ruled out.

f) No leachate treatment facility provided.

g) No material recovery facility provided.
h) No demarcation and/or designated place were decided to prevent mixing of

compostable waste to other inert/non-compostable waste.
i) No composting facility provided.
j) No log-book of the waste dumping was maintained.
k) No safety measures against fire were installed/taken.

1) Plantation was inadequate.
m) Unit has provided a boundary wall o

l:.aj

f approx. 7-8 feet around the premises.
Mm@i .
P !
s, I

page1of3

. .
1A, AR
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hotop APhs taken during inspection are attached below:
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Fig 02. “““F“‘ ol segregated wastes lmm the h'llhsm. separator werg l'u'und al lhc site,
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th tromme].

(Rahin Azad) T

JEE (Ravi Tiwari)
AEE

Crs

(Deependra Jharwal)

Regional officer
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DO, No: . IB(MEW-251 ;mpcnmwﬂ

' Dﬂte ‘-'. '- e
Dear Sh, Suresh Kumaria, g
would like to Invlte your "!HENICI'I towards non-compliarices of Solid Wasie '
M

J1
anagemer{ Ruies 2015 by Municipal Council, Alwar and M/s Rollz India '

Wasle Managem_ent PR 1, hy not operating Municipal Solid Wasle
processing planl 3cated at Bagad Meo, Alwar, Rajasthan properly

Munimpal Council, Alwar or M/s Rollz india Waste Management Pvi.
is Upﬂfatfﬂ{i MSW  processing plant without obtaining prior

revisedlextended Environment Clearance from SEIAA and Consent (©

Operate under Water £ 1974, Air e, 1881 & autherization vneer Solid

Whste Management Fuias, 207 & fom the Staie Board which Is viclation of
Water Act, 1974, Air Act, 'IQB‘I anc’ SYWMR , 20115,

Ltd.

The Msw procasa ng p‘antwaq inspacted on 04.10, 2022, 24,11.2022, o
29.05.2023, 21.09: “?_f":3, 0 102023 and 15.01.2024 and many non- -

compliances were observed (| E&%E.EEJMSJUMI which were
communicated to - representative of Municlpal Council; Alwar during
inspections. ‘

.The State Boérd has issued sha cause notice for intended directior, -
under sechur: 334 -of the Water £ ¢!, *.974 and under sexiion 31A 07 AT At
I931 to the unit M/s Follz lnuia "W sile Manageraent Bul, Lt vide |ates
dated 23.08.2023 for non: -corrplizncey of SWM Rules, 2016 anc for non

._mmtsm on'of Emﬂlﬂﬂl-ifm Ciegrunce and Consent 1o Operate applicz-icn
St

e T —

4, Imtll.uf.mnnl Aves, Shelana Dung: .ua-HLr~302004 (Rojasthan)
APel. 1401-141-2711263 » E-mail : ruember-vscretury@rach nicin
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»

5:‘!!04"' i khy

! ‘ (; e -
Yl P
(Vijal 1.)

., ‘Member Secretary

Shri Suresh Kumar Ola, IAS
Director Cum Joint Secretary
LSG Department,

Jaipur.

.
-

Jeati
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Rajasthan State Pollution Control Board *_up |

"
. 'f"
Headguarter, A, Tnstitutional Avea, Shalana Doongeet, Jaipur-302004 il =r' -
: . Pr g ',\ oot g
e Phone $ 01 2716804, 2716800 ¢-mail @ member-secretary e rpeh.nic.in i/ i ,f, .
Helpline No, :0141-2716877

Annexure-8

E-mnil/ Replsterend Post
F.16 (234) RPCI/Gr-UMSW( 880 Date: 372024

Commissioner,
Municipal Council,
Alwar

(Email- mealwarlsa@rajasthan.gov.in: Alwar,jaipur@gmail.com)

Sub: Show cause notice for intended directions for depositing Interim Environmental
Compensation under section 33A ol the Water (Prevention and Control of Pollution)
Act. 1974 and section 31A of the Air (Prevention and Control of Pollution) Act.
1981 in compliance ol orders ol the Hon'ble Supreme Court in Writ Petition Civil
No. 375/2012 Paryavaran Suraksha Samiti & Anr. Vs Union of India & Others and
the Hon'ble National Green Tribunal in Original Application No. 606/2018-
Compliance of Municipal Solid Waste Management Rules, 2016.

Ref: Site verification dated 21.09.2022: 24,11.2022; 29.05.2023; 30.10.2023 & 28.05.2024.
(copy enclosed)

1. Whereas scction 24 of the Water (Prevention and Control of Pollution) Act. 1974
(hereinafter called as the Water Act) provides that no person can cause or permit any
poisonous. noxious or polluting matter, determined in accordance with such standards as
may be laid down by the State Board. lo enter into any stream or well or sewer or on land,

And whereas section 25/26 of the Waler Acl provides that no person shall without the
previous consent of the State Board establish or take any steps 1o establish, any industry,
operation or process or any treatment and disposal system or any cxiension or addition
thereto. which is likely to discharge sewage or trade effluent into a stream or well or sewer

)

or on land or bring into use any new or altered outlel for the discharge or sewage or trade

effluent or begin 10 make any new discharge ol sewage or trade elTuent,

And whereas section 21 of the Air (P'revention and Control of Pollution) Act. 1981

(hereinalicr called as the Air Act) provides that no person shall withoul previous consent off
the State Board, establish or operate any industrial plant in an air pollution control arca.
which is likely to cause air pollution in environment and discharge or cause or permitted to
be discharged the emission ol any air pollutant in excess o the standards laid down by the
State Board.

4. And whereas you are operating the unitestablishment/ entity (hereinalter referred to as the

‘.u}

industry) in the name of’ M/s Municipal Council, Alwar, which is responsible Tor handline &
management of Municipal Solid waste @ Village- Apyura- Bagarmeo 8-9 ks from Alwar
Municipality and the process is such that it dischurges water and/or air pollutants.

-
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s Rajasthan State Pollution Control Board Ry
fis Headquarter, A, Institutional Area. Thalana Doongri. Jaipur-302004 (')/ ‘_]'“ "

> (o

“/ ¢

r-,"rp Frs

— Phone : 011 27168040, 2716800 c-mail - membersseeretiry wrpehnie, in

S Melpline No. : 0141-2716877 ’

SoAnd whereas the industry was inspected by the officials of the Board on 21.09.2022:
SLTL2022: 29.05.2023: 30.10.2023 & 28.05.2024 during inspection following non
compliances were observed:

I Site was partially operational without obtaining consent to establish/consent to
aperade from State Boavd & Environmental clearance from competent
authaority.,

ii. Improper handling and processing of Municipal waste at processing site was
obscrved,

iii.  During inspection on dated 24/11/2022 of Municipal waste transfer point near
Hanuman Circle, solid waste was found burning at the site during GRAP stage
IT period.

iv.  During inspection on 29/05/2023, processing site was found non-vperative &
continuons burning of the waste was observed ut several pockets at the site
causing smoke in the ambicnt environment,

Vo During inspection on 21/09/2023 heaps of Municipal legacy waste were lying
there causing odour and fly nuisance and no provisions for diversion of storm
water was found and no leachate collection drains were found at site causing
possibility of contaminating the ground waler table,

vi.  During inspeetion on 30/10/2023 no improvement was observed and MSW way
found lying in open and monkeys were feeding on it.

vii.  No impervious flooring was construcied & No leachate treatment facility.

viii.  During inspection on 15/01/2024 no improvements were observed & a 0,0 Jetter
no. F. 16/(MSW- 251)/RPCB/Alwar/335 dated 22/04/2024 was issued regarding
nen-compliaznces (copy enclosed).

ix. ~ During joint inspection of RSPCB, Alwar & Nagar Nigam, Alwar and Fire
Station, Alwar on 28/05/2024 burning of Municipal waste was observed.

6. And whereas, in view of above State Board is hereby imposing  Environmental
Compensation for violations:- i. operating without consent ; H. Vielations of [IA
notification; iii. Improper storage of waste.

7. And whereas the above observations indicale that the industry has failed to comply with the
provisions of Air Act and Water Act and various directions of the Hon'ble Counts and
Hon'ble National Green Tribunal (NGT) and/ or by making discharge of efMueny emissions
has caused grave damage 10 the environment which can be categorized as significanily huge
with grave consequences on the environment, public health and Nora & fauna.

8. And whereas the IMon'ble Supreme Court in Writ Petition Civil No. 37572012 Paryavaran
Suraksha Samiti & Anr. Vs Union of India & Others and the Hon'ble NGT in Original
Application No. 606/2018 Compliance of Municipal Selid Waste Management Rules, 2016
and in several other cases has directed the Board to impose Environmental Compensation on
all the individuals/units/industries/ mines/ institution/ entities etc. who are causing damape
lo the environment on the principle of POLLUTER PAYS. )
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Rajasthan State Pollution Control Board iy, |
Headguarter, 1, Instindtional Area, Jhalana Doongri. Jaipur-302004 .‘_('—)ﬁ l

Phone : 0141 27168010, 2716800 c-mail - member-secretnry e rpeb.nic.in
Helpline No, 0412716877

-——

o, And whereas Ton'ble NGV has issued  the direetions 1o impase [invironmental
Compensation on the non complving palluting units and hns direeted the Board 1o
implement the same for restoration ol environmental damages caused Lo the environment,

10, And whereas the industry is liable o pay damages i.c. Environmental Compensation on the
basis of Polluter Pays Prineiple as directed by the Hon'ble Supreme Courl and Hon'ble NGT
invarious onders,

11, And whereas the Regional office of the Board at Alwar has reported non-compliance of
wtal 616 days (i.c. from 21.09.2022 to 28.05.2024) for the industry.

12, And whereas the Board has estimated the amount of environmental compensation 10 he
levied on the industry as Rs. 77,00,000/- (Rupees Seventy seven lacs anly) on the basis ol
Polluter Pays Principle.

13. And whereas the State Board in performance of its duties under the Acts, is competent to
issue any directions under section 33 A of the Water Act and section 31 A of the Air Act in
writing 1o any person. officer or authority and such person. officer or authority shall be
bound to comply with such directions.

Further. the State Board in exercise of the powers conferred upan it under scction 33A of
the Water Act and 31A of the Air Act and for performance of funclions under the Acts intends to
impose environmental compensation against your industry as mentioned herein above.

In view of the above, this show cause notice is being issued as to why the environmental
compensation as above may not be imposed against your industry. In case, if you wish to submit
anv objection/clarification 1o the above intended imposition ol environmental compensation. you
may submit your reply along with the evidence based supporting documents in writing/in person by
17.09.2024 failing which the environmental compensation as mentioned herein above shall be
imposed without any further notice to you in the mauer.

This bears the approval of competent Authority.

_ Yours sincerely.
Encl.:- As above
P rpsra
(Yogyata Singh)
. . _ GIC(STP)
Copy to following for information and necessary action:-
I. Regional Officer, Regional OlYice, Rajasthan State Pollution Control Board, Alwar
9. Master File of Environment Compensation, STP Cell, Rajasthan State Pollution Control

Board, Jaipur.

GIC (STP)
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